
DL 29.2o  

D_ER_DATED 01-04-2002. 

Order dated 26-5-995by which the 

Applicant was placed under suspsion 1 is 

subject matter of chàllge ir. this O.A. 

By filing a Misc.AppliCation,the Applicant 

has intimated that the order of suspsion in 

question has jeen revoked in the meantime. 

In the said premises, the Oriinal Application 

If is dismissed as the same has jecOme infructuous. 

No Costs. 

with the dismissal of the Original 
h 	 - 

APPlication)14asAbecome  infructuOus, the PIA filed 

today (which needs to Ge registered in Course 

of the day) is also disOsed of. 

Merfl-)er(Judicial) 
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